
Mode of_circuIation : Physical Form

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS), Delhi, I
... ' ?> ~

Ref. No. {$033 Ic?S§RG.(26)iTHCl2026 Datedzn 9 MAR 2026

CIRCULAR

Sub : Traigiig Pr_ogram_me,_o_n "hog: to_upda§.;lt£g P|js0r1g_rs IDs of Urider_'[|;La_LE|;[so1e_J;s
{LllEs)_tn_QLS.thtoughttLe_eEr.ison Module.

Reference is invited to the ibid subject and pursuant to the directions received from IT-
Cell, Delhi District Courts, a training programme on "How to updateltag Prisoners IDs of Under
Trial Prisoners (UTPs) in CiS" through the ePrisor| Module in Criminal Jurisdiction has been
scheduled through physical Mode, as per schedule hereunder:-

Date g _ Tirne __( g r ,_ Place f V g
20/03/2026 02:00 pm to 03:00 pm (Asstt. Ahlmad) Training Room, Room No.

03:00 pm to 04:00 pm (Ahlmad) 135, 1st Floor, Tis Hazari
04:00 pm to 05:00 pm (Reader)_(__ Court _ g

Further, all the Ld. Judicial Officers having posted in Sessions Courts and
CMMIACMMIMM Courts of Central and West District are requested to direct the Readers,
Ahlmads and Asstt. Ahlmad, posted under their kind control to attend the training programme, as
per schedule.

This issues with prior approval of Learned Principal District & Sessions Judge (HQs), Delhi
and Learned Principal District 8- Sessions Judge (West). \ 6

' ' ‘J.- ,~ \°\\'?>\
(Suriil Kumar Sharma)

District Judge I
Officer in-Charge (Computers)

] 6 Q '5 8 -» 2'3 8 'l"|s Hazari Courts, Delhi

Ref. No. IClS-TRG.(26)iTHCI2026 Dated :I iii H MAR Z026
Cody forwa[d_ed_to information andnecessarv actionto 1

1. All the Judicial Officers posted in Sessions Courts and CMMIACMMIMM Courts of Central
District and West District are requested to direct the Readers, Ahlmad and Asstt. Ahlmad
posted under their kind control to attend the training programme, as per schedule

2. Sh. Sanjay Bansal, Chairman (IT & Digitization), Delhi District Courts, "Fs Hazari Courts, Delhi
for information.

3. Mr. Pawan Kumar, DSAIJA, Ms. Pawan Gautam, JAIASA posted in Computer Branch, "Fs
Hazari Courts, Delhi to impart the training under supervision of Mr. Rajeev Kumar & Mr.
Sandeep Chand, JAIDSA. as per schedule.

4. Mr. Yashvir Kapil, JA/ASA, posted in Computer Branch, may be directed to maintain attendance
record of all participants.

5. PS to the id. Principal District & Sessions Judge (HQs) with request to place before id. Principal
District & Sessions Judge (HQs). Tis Hazari Courts, Delhi.

6. PS to the id. Principal District & Sessions Judge (West) with request to place before id.
Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi.

7. Branch in-Charge, Care Taking Branch, Central District be requested to make necessary
arrangements of tea & snacks for the trainers & assisting staff.

8. eader to the undersi rliéd.
%ealing Official  t8)/LAYERS (R&l, Central & West) are requested to uplo the same.
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.,____. _ \<>\\">\W6“

(Sunil Kumar Sharma)
District Judge I

Officer in-Charge (Computers)
'l"|s Hazari Courts, Delhi
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